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BEFORE THE NATIONAL GREEN TRIBUNAL
Original Application No. 83/2024 (SZ)

Earlier OA No. 107/2024 (Principal Bench)

In the case of:

News item titled “Sewage stench drives students of government school out of the

classroom in Karnataka’s Hallur’ appearing in The New Indian Express dated

21.12.2023

ACTION REPORT IN COMPLIANCE WITH THE ORDER PASSED BY

1.

THE HON’BLE PRINCIPAL BENCH DATED 05.02.2024

At the outset, it is relevant to state that the Hon’ble Principal Bench had
taken a suo moto action on the basis of the news item titled “Sewage stench

drives students of government school out of the classroom in Karnataka’s

Hallur” appeared in the New Indian Express dated 21.12.2023.

The News item revealed that there was a plot behind the government’s
higher primary school at Hallur near Mundgod wherein the sanitary and
other waste from the house of the owner of the plot is being discharged and
the plot is blocked from all sides. Hence, the stench emanating from the plot
had forced the students of the school to attend classes in the open for last
three years. Due to this persistent stench, the school's student population has

decreased from 200 to 120.

The Hon’ble Principal Bench in light of the judgement passed by the
Hon’ble Apex Court in Municipal Corporation of Greater Mumbai v Ankita
Sinha & Ors, 2021 SCC OnLine SC 897 has taken the present matter

exercising its suo moto power.

The Hon’ble Principal Bench vide its order dated 05.02.2024, had directed
the Karnataka Pollution Control Board (KSPCB) to conduct the inspection
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and to take appropriate remedial measures and accordingly submit the
action report before the Registrar of the Southern Bench of the Tribunal.
Accordingly the present case having registered the order was communicated
by the Head Office to the Zonal Office vide letter dated 17.02.2023 and in
light of the same the Karnataka State Pollution Control Board has taken the

appropriate steps.

. On 26.02.2024, KSPCB conducted a detailed inspection at the Government
Higher Primary School No. 2, Hallur, Mundgod Taluk — 581349, Uttar
Kannada District in the presence of the principal of the afore-said school.
The principal of the afore-said school had informed that the layout land was
owned by one named Mr Gous Mouiddin Pokaki adjacent to the
Government school and that the layout had been made without a proper
drainage facility. A copy of the inspection report has been enclosed as

Document No. 1 for the kind perusal of this Hon’ble Court.

. During the inspection, the Principal of the Government School stated that
due to the improper drainage facility, the surrounding sewage generated by

the houses was stagnated behind the school and created an unpleasant smell.

. Aggrieved by the unpleasant smell, the Head Master of the afore-said school
had also made a complaint to the Chief Officer of Town Panchayat,
Mundgod on 19.12.2023 and accordingly, the news article dated 21.12.2023
came to be published upon which the suo moto action been taken. A copy
of the complaint dated 19.12.2023 and response of the Town Panchayat has
been enclosed as Documents No. 2 and 3 for the kind perusal of this

Hon’ble Court.

. It was further found out that based on the complaint dated 19.12.2023, the
Assistant Commissioner had immediately inspected the spot and it was
observed that, in the drainage, a dog was found dead. Without and delay the
municipality cleaning staff were informed to clear the dog and the

accumulated waste in the drainage. Copy of the letters sent by the Head
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Master and School Development and Monitoring Committee stating that the
issue of foul smell created due to the death of the dog near the drainage area
has been resolved have been enclosed as Document No. 4 and 5 for the

kind perusal of this Hon’ble Court.

9. During the inspection, the Karnataka State Pollution Control Board had
observed the following:

1. The cause of the emergence to inspect the premises was the
unpleasant smell arising from the spot.

il. Mr. Gous has cleared all the waste blocked in the open drainage area
and has also constructed a cement block-lined drainage to ensure
easy flow of sewage water.

iii. Mr. Gous has also provided a drainage facility behind the school for
the proper flow of sewage and the entire stagnated water has been
cleaned and low-lying area has been capped with the soil.

iv. At present, the Principal of the Government School has informed us
that the school is running without any smell nuisance and

disturbance from the adjacent area.

10. The Karnataka State Pollution Control Board in compliance with the order
passed by the Principal Bench has conducted the spot inspection and it has
been found that all the necessary remedial measures have been taken to
resolve the issue. As a result, there is now no sewage smell affecting the

students at the Government School.

11. The present action report along with all the necessary documents may kindly

be taken on record in the interest of justice and equity.

Place : Bangalore

Date : 12.08.2024 Advocate for Karnataka State Pollution Control Board
A. Mahesh Chowdhary
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BEFORE THE NATIONAL GREEN TRIBUNAL
New Original Application No. (SZ)

Earlier OA No. 107/2024 (Principal Bench)

In the case of:
News item titled “Sewage stench drives students of government school out of the

classroom in Karnataka’s Hallur” appearing in The New Indian Express dated
21.12.202

VERIFYING AFFIDAVIT

[. B.K.Santosh, son of late B. Krishnappa, aged about 55 years,
Environmental Officer, the authorized representative of Karnataka State
Pollution Board in the instant application do hereby solemnly affirm and state
on oath as follows:

1. T am the authorized representative of the Karnataka State Pollution Board
in the instant petition. T know the facts of the case and hence swear to this
affidavit.

2. I submit that the averments made in para-No. 1 to 11 of the Application are
true and correct to the best of my knowledge, information and belief.

3. I state that document 1 to 7 produced, include certified copies and true
copies of the originals.

[ swear that the contents made out in the above paragraphs 1 to 3 are true and
correct to the best of my knowledge, mformatlon and belief.

llution Contral i
Boarg, Kanos 3

Advocate.
Place: Kaywe/
Baig: 2Ly 7,7

BRI g i2¢3‘21.1
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INSPECTION REPORT OF SRI B.K. SANTOSH, ENVIRONMENTAL OFFICER,
KARNATAKA STATE POLLUTION CONTROL BOARD, REGIONAL OFFICE, KARWAR.

Sl | Details Particulars
No.
1 Name of the incident Spot Government higher primary school No. 2
Hallur, Mundgod Taluk-581349.

Uttar Kannada-District.

2 Date of Inspection 26/02/2024
3 Person Contacted ; 1. Sri. Nagaraj Nelakonda —Principal.
2. Sri. Vivek — Health Inspector, Town
Panchayat Mundgod.
HokoR R
Preamble:

This Office received a letter from Board Office, Bangalore, letter No.PCB/14/NGT-LEA/2024/5886,
dated 17/02/2024 (Copy enclosed) stating that, the Hon’ble National Tribunal, Prinicipal Bench, New
Delhi, registered a Suo-moto case on basis of the News item titled” Sewage stench drives students of
government school out of classroom in Karnataka’s Hallur as appeared in the New Indian Express, Dated
21/12/2023. In this regards, it was directed to conduct the spot inspection and to submit the detailed report
to Hon’ble Tribunal with a copy to SEO.

Based on the directions, this office Environmental Officer inspected the incient spot on 26/02/2024 along
with Prinicipal of Government higher primary school No. 2 Hallur, Mundgod, and Health Inspector Town
Panchayat, Mundgod. :

The Prinicipal of Government higher primary school No. 2 Hallur, Mundgod Taluk informed that, the
layout land owned by Mr. Gous Mouiddin Pokaki adjacent to the Government higher primary school No.
2 Hallur has made layout without proper drainage facility. In view of this, surrounding sewage generated
by the houses was stagnated behind the school and created nuisance and unpleasant smell due to the death
of the dog. Further, District Lokayukta and Superintendent of Police, Uttar Kannada, Karwar had visited
the spot (photographs enclosed).

There was a compliant on unpleasant smell emanating from the open drainge behind the Government
higher primary school No. 2 Hallur within TP limit Mundgod and in this regard, The Head Master of the
school has submitted the request letter to Chief Officer, Town Panchayat Mundgod, dated; 19/12/2023
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and also News has published in the “The New Indian Express” dated: 21/12/2023 regarding the
unpleasant smell from the open drainage behind the Government higher primary school No. 2 Hallur.
Based on the compliant received on 19/12/2023, the Assistant Commisioner, Assistant Commisioner’s
Office, Sirsi had immediately inspected the spot and it was observed that, in the drainage a dog was found
dead, without delay the Municipality cleaning staffs were informed to clear the dead dog and also directed
to clean the waste acculmulated in the drainage. The layout land behind the school belongs to the
Mr.Gous Mouiddin Pokak, on enquiry the Prinicipal of Government higher primary school No. 2 Hallur,
Mundgod informed that, TP-Mundgod has issued the notice to the owner of the private layout to

incorporate the septic tank and soak pit and not to leave any sewage to the outside premises.

The following observations were made during the inspection of the incident spot:

1) As observed during inspection, the cause for the emergence of the unpleasant smell was cleared
from the spot. ‘

2) At present, layout authority Mr.Gous Mouiddin Pokaki had cleared all the wastes that were
blocked in the open drainage and constructed cement block lined drainage newly and made
arrangement to easy flow of sewage water.

3) Mr.Gous Mouiddin Pokaki has provided a drainage facility behind the school for proper flow of
sewage and the entire stagnanated water has been cleaned and low lying area was capped with
soil.

4) During inspection, Prinicipal of Government higher primary school No. 2 Hallur, Mundgod
informed that, now the school is running without any smell nuisance/disturbance from the adjacent

area.

Photos were taken during inspection and documents are enclosed.

Envig)énme

KSPCB, RO, Karwar
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Sub: Regarding the actions not taken by the Town Panchayat to address the excessive stench generated
from the drain behind the school

In connection with the above matter, on December 9, 2023, an excessive stench was coming from the
drain behind the Government Senior Primary School. The smell was so unbearable that the students
had to sit outside on the ledge to listen to their lessons. The issue was immediately reported to the
town panchayat. Subsequently, junior health officers and staff from the town panchayat arrived to
inspect the situation. They discovered a dead dog in the drain, which was causing the unpleasant smell.
The dead dog has since been removed. Additionally, steps have been taken to mitigate the odor by
sprinkling bleaching powder around the area.

There is a private layout belonging to Gausamuddin Pokaki behind the school. Currently, there is no
connecting drain to allow fresh water from this layout to flow smoothly, and it has been observed that
wastewater from the houses is being discharged into the raw drain behind the school. The owner of
the said layout is required to immediately construct an appropriate drainage system on their property
and take steps to prevent the discharge of wastewater.

Thank You

Place: Mandagoda
Date: 19.12.2023
Yours Sincerely

Headmaster
Government Senior Primary School
Mundagoda
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TOWN PANCHAYAT OFFICE, MUNDOD (U.K)- 581 349

Kr.S.P.P.M.Mu:Naivi:Viv:2023-24 Date: 20-12-2023

To

Hon'ble Assistant Commissioner
Office of the Assistant Commissioner
Shirsi, Uttara Kannada

Respected
Sub: Regarding the submission of the custody report concerning the newspaper
report about the stench emanating from the drain located behind Government
Senior Primary School, Halura
Ref: Report published in daily dated : 20-12-2023

Regarding the above matter, reference date: On 20-12-2023, reports were published in several
newspapers under various headlines, stating that children are being taught on the premises of
Government Senior Primary School, Halura, under the jurisdiction of Mundagoda Town Panchayat,
amid a stench coming from the sewer. However, on 19-12-2023, the Headmaster of the school,
following a public complaint, conducted an immediate inspection of the area on the same day. It was
found that the school is adjacent to a privately owned layout where a dead dog was discovered at the
location where wastewater from some houses flows. The presence of the dead dog was contributing
to the odor, which was affecting the school. The dead dog has since been removed by our office
sanitation staff. Additionally, steps have been taken to mitigate the unpleasant smell by sprinkling
melathin powder around the area.

There is a private layout belonging to Gausamuddin Pokaki behind the school. Currently, there is no
connecting drain to allow fresh water from this layout to flow smoothly, and it has been observed that
wastewater from the houses is being discharged into the raw drain behind the school. The owner of
the said layout is required to immediately construct an appropriate drainage system on their property
and take steps to prevent the discharge of wastewater. A notice has been issued to mandate action
against the discharge of wastewater.

Also, the head of the school has given a written statement that the town panchayat will clean the said
place and take action to prevent bad smell.

Further in this regard, the photographs and the written statement given by the school principal
regarding the cleaning of the said place have been attached with this letter and brought to their
attention.
Thank You

Despatch
Clerk Yours Sincerely
Tahsildar Office, Mundagode

Chief Officer

Town Panchayat Mundagode

Copy forwarded to Tahsildar, Mundagoda for information
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TOWN PANCHAYAT OFFICE, MUNDOD (U.K)- 581 349

Kr.S.P.P.M.Mu:Naivi:Viv:2023-24 Date: 20-12-2023

NOTICE

Sub: Regarding taking steps to prevent discharge of waste water by immediately
constructing an drainage system in their owned land

Ref: (1) Headmaster, Government Higher Primary School, Haluru Application dated
19-1-2023
(2) Circular dated 20.12.2023

In relation to the above matter, it was found during a site inspection that the private layout belonging
to you, behind Government Senior Primary School, Halur, lacks proper connecting drains for the
smooth flow of fresh water. Consequently, house water is being discharged into the raw drain behind
the school, which creates difficulties for the children of Government Senior Primary School in their
studies. Although the sewage from the said layout is being promptly removed, it is necessary for you
to take immediate measures to prevent wastewater from being discharged into the drain. You are
directed to construct an on your property to manage the wastewater properly. Please be advised that
legal action will be taken if these measures are not implemented.

Chief Officer
Town Panchayat Mundagode

To
Gausamuddin Pokaki
Kille Oni, Mundagoda
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From

The Headmaster and

SDMC Chairman/Member
Government Senior Primary School
No 02 Halur Mundagoda

Sub: On 19/12/2023, about the case of children sitting outside and listening to the lesson in the
school without being able to bear the smell of sewage.

Respected

On the aforementioned day, the excessive stench coming from the drain in behind of the school caused
the children to sit in the shade of the school fence and yard. Subsequently, the town panchayat staff
arrived, removed the dead dog that had fallen into the drain, cleaned the area, added bleaching
powder to the drain, covered it with soil, and redirected the water flow to provide an immediate
solution. As of 09/02/2024, a sewer system will be constructed to provide a permanent solution.

A comprehensive report of the case is attached herewith along with a picture.

Thank You

Place: Mandagoda
Date: 20.02.2024
Yours Sincerely

Headmaster
Government Senior Primary School
Mundagoda
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Govt Senior Primary School No. 2 (Haluru) Mundagoda, Shirasi, Uttara Kannada
Confirmation letter from SDMC regarding incident in school occurred on 19/12/2023

On December 19, 2023, Tuesday, as usual, the school began with prayers at 9:20 AM. After the prayers,
the children were heading to their classrooms. However, today the children and teachers noticed an
unpleasant smell coming from the drain behind the school. The smell was so bad that it was
unbearable. As a result, the students sat outside on the ledge to listen to the lesson. The head teacher
reported the issue to the president of the SDMC, Mrs. Nirmala Bendlagatti (P.P.), and officials from the
education department. They visited the school and confirmed the foul odour coming from the drain
behind the school. The head teacher, school president, members, and parents present at that time
immediately informed the town panchayat. Subsequently, junior health officers and staff from the
town panchayat arrived to inspect the situation. They discovered a dead dog in the drain, which was
causing the unpleasant smell.

The water from Gausamuddin Pokaki’s layout and the toilet water from his rented houses behind our
school have not been properly disposed of and have been left to accumulate behind the school without
being redirected. For the past two years, this has caused a persistent foul smell at the school. Despite
bringing this issue to the attention of the town panchayat, no solution was provided. Given this
ongoing problem, the SDMC members and parents raised the matter with journalists to explain why
the children had to sit outside and demanded action to resolve the drainage issue. In response, the
town panchayat staff brought a JCB to close the drain, diverted the water to another route, and made
temporary arrangements. This incident was reported in the newspaper on December 20, 2023.

A permanent sidewall has been built and made the water flow permanently, so the problem has been
solved.

Thank You

Place: Mandagoda
Date: 20.02.2024
Yours Sincerely

Headmaster
Government Senior Primary School
Mundagoda
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